ANNEXURE-7
P.L. Vehicals Private Limited

List of Creditors under clause (ca) of regulation 13(2) of IBBI (Insolvency Resolution Process for Corporate Persons) Regulations ,2016.

Category: List of Operational creditors (Government Dues)
Date of Commencement of Liquidation: 25-08-2023; List of Stakeholders is Pursuant to claims received and updated as on 18-12-2023
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1 - - - - - - 0.00 -
TOTAL 0.00 0.00 - - - 0.00 0.00
NOTE 1

Certain claim documents have been received from the ESIC Department on September 25, 2023 for an amount of Rs. 11,66,614.00. Upon perusing the documents, it was found that the department has submitted the claim in the incorrect format and
without any necessary supporting documents to substantiate their claims. The Liquidator has informed the department of the same, and sent reminders for correct and proper submission of their claims in the appropriate format and with proper
documents. However, the same has not been received.




